
 233  Bills  introduced  SRAVANA  18,  896  (SAKA)

 PUBLICATION  AND  IMPORT  OF
 POLITICAL  LITERATURE  BY  FOR-
 EIGN  MISS'ONS  IN  INDIA  (REGU-

 LATION)  BILL*

 SHRI  SAMAR  GUHA  Contai):  I
 beg  to  move  for  leave  to  introduce  a
 Bill  to  regulate  the  publication  and
 import  of  political  literature  by
 foreign  missions  in  India.

 MR  DEPUTY-SPEAKER:
 question  18

 The

 “That  leave  ne  granted  to  intro-
 duce  a  Bill  to  regulaie  the  publi
 eation  and  import  of  political  lite-
 rature  by  foreign  mi  ions  in  India”

 The  motion  was  adopted

 SHRI  SAMAR  GUHA  I
 the  Bil’

 mtroduce

 CONSTITUTION  (AMENDMENT)
 BILL*

 (Amendment  of  articles  24,  84,  ete.)

 श्री  सच  लिये  (बाका)  मै  प्रस्ताव

 करता  है  वि  भारत  के  सुविधा  न  का  क्रोध  शो-

 घन  करने  वाले  विधेयक  को  पेश  करने  की

 म्रनुमति  दी  जाये।

 MR.  DEPUTY-SPEA'IFR
 tion  Is.

 The  yues-

 ‘That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Constitution  of  India‘

 The  motion  was  adopted.

 मधु  लिमये  :  मै  विधेयक  को  पेश

 क्त  हू।

 Bills  introduced  234

 MONOPOLIES  AND  RESTRICTIVE
 TRADE  PRACTICES  (AMENDMENT)

 BILL*

 (Amendment  of  sections  2,  20,  etc.)

 sit  मधु  लिये  (बाका)  मै  प्रस्ताव

 करता  हू  कि'  एकाधिकारी  तथा  निर्बन्धनकारी
 व्यापारिक  व्यवहार  अधिनियम,  i969
 का  संशोधन  करने  वा  व  विधेयक  को  देश  करने
 की  ग्रनमति  दी  जाये

 MR  DEPUTY-SPEAKER  The  ques-
 tion  24

 ‘That  leave  be  granted  to  intro-
 duce  a  Bill  to  amend  the  Mono-~
 polies  and  Restrictive  Trade  Prac-
 tices,  Act.  4969  a”

 The  motrin  was  adopted

 श्री  मु  लिये  म॑  विधेयक  को  पत्र

 करता  हू  ।

 UNI  MPLOYMENI  ALLOWANCE
 BILL!

 SHRI  VIKRAM  MAMAJAN  (Kan-
 gray)  7  beg  to  move  for  leave  to  in-
 troduce  a  Bill  to  provide  for  compul-
 sory  payment  of  allowance  to  all
 unemployed  peisons  in  the  country.

 MR  DEPUTY-SPEAKER  The  «  tes-
 tron  is

 That  leave  te  grantei  to  intro-
 duce  a  Bil  to  provide  far  compl
 sory  payment  of  allowance  to  all
 unemployed  persons  in  the  cout  try”

 The  motion  was  adopted

 SHRI  VIKRAM  MAHAJAN  I  in-
 troduce  the  Bill
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